
HIGH COURT OF UTTARAKHANO

NAINITAL

NOTIFICA TION

No. 3 I /UHC/Admin.A/2011 Dated: March 10,2011
Sri Vivek Bharti Sharma, Addl. District JudgellSi FTC., Nainital shall

be the Additional District & Sessions Judge, Nainital in the vacant Court.

No. 32 /UHC/Admin.A/2011 Dated: March 10,2011
Sri Rajendra Joshi, Addl. District Judge/l SI FTC., Roorkee, Distt.

Hardwar is transferred & posted as Additional District Judge/ lSi F.T.c., Nainital
vice Sri Vivek Bharti Sharma.

NO.5"? /UHClAdmin.A/2011 Dated: March 10,2011
Sri Srikant Pandey, Addl. District Judge/2nd F.T.C., Dehradun is

transFerred & posted as Addl. District Judgell" FTC., Roorkee, Distt. Hardwar

vice Sri Rajendra Joshi.

By Order of the COUI·t

Sd/-

(U.C.Dhyalli)

Registrar General

No. loS7/UHClAdmin.AI2011 Dated: March 10,20 I I.

Copy forwarded For inFormation and necessary action to

I. Principal Secretary, Appointment, Government of Uttarakhand, Dehradun.
2. Principal Secretary, Legislative & Parliamentary AfFairs, Government of

UI~31;lkhand, Dehraclun.

(conlcl .. )


